283 Matter under

[Shri Samar Guha}

1 want that the hon. Minister should
give an assurance as to When this
discussion will be held, Every day,
we are getting reports from there.
just a few days before, there was &
severe storm and all the huts of 45,000
people, some kind of small polythene
sheds, were completely destroyed and
shattered. Every day, reports are
coming that some people are killing
themselves by hanging and thousands
of people are starving there. What a
horrnble scene! There is no relief work,
no shelter, no food, nothing. Even the
relief organisationg are mnot being
rushed to the site to give gome relief.
Is it not a cruel way of killing the
people? Is that the way of Govern-
ment, either at the Centre or in the
State, dealing with such a gerious
situation? I want to know from the
Government. This ig a serious matter
which demands a discussion in the
House 1 want an assurance from the
Government I want to know what
is the reaction of the Government and
whether an assurance will be given
for discussing this matter, Thig is a
horrible situation. This is an unbear-
able situation. Hundreds of people
have already died and are dying.
Woulq you, Sir, draw the attention of
the Minister concerned to this request
of mine for a discussion on this
matter?

MR CHAIRMAN: You have said it
quite forcefully, But, ag you know,
the practice is that the Member should
only confine to what he hag given in
writing Now, it is for the Minister
to make a statement.

SHRI SAMAR GUHA: I want to
know whether you will draw the
attention of the Minister concerned
and wask him to make a statement,

MR, CHATJRMAN: A copy will be
sent to the Minister.

(1i) REPORTED STRIXE BY MEDICAL COL-
Lxc¥ STUDENTS IN Drumr

SHRI C. K. CHANDRAPPAN
(Cannanore): Mr. Chairman, Sir, I
would like to draw the attention of
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the House to the serious gituation
obtaining in the medical colleges in
Delhi ag a result of the sirike of
medical gtudents, For the last two
or three days, a strike is going on.
They came to meet the Health Minis-
ter demanding that their demands
should be conceded. Their demands
are quite just. They demand that
their stipend should be enhanced
from Rs. 300 to Rs, 500; they want
facility for all those gtudents who
pass out of the medical colleges to be
given the job of House Surgeon in
Delhi hospitals. Their another de-
mand is for a higher percentage of
students who pass out from the medi-
cal colleges in Delhi to go to the All
India Institute of Medical Sciences for
post-graduate gtudies. Lastly, they
want better hostel facilities and things
like thmt.

I do not think anybody will say
that their demands are unjust or
unreasonable. But I am surprised to
see that the Health Minister, in spite
of all his talk about socialism and
friendship with the people, refused
10 meet their deputation. I would
request you, Sir, to direct the Minister
to make a statement on this matter.
1 would also request the Minister to
intervene in the matter and settle it
amicably

(i1i) REPORTED DECISION OF BANARAS
Hinou UNIVERSITY TO TERMINATE SER-
VI'ES OF TEMPORARY LECTURERS
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